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JUTE MANUTACTURES CESS BILL
~—Contd.

AND

JUTE MANUFACTURES DEVELOP-
MENT COUNCIL BILL—Contd.

MR. DEPUTY-SPEAKER : We
now take up further consideration of the
following motion moved by Shri Sangma
on the Sth August, 1983, namely :

“That the Bill to provide for the
Icvy and collection, by way of cess,
of a duty of excise on jute manu-
facturers for the development of
production of jute manufacturers
and for matters connected there-
with, be taken into consideraticn.”

. We also now take up further con-
sidcration of the following motion moved

by Shri P.A. Sangma on the 5th August,
1983, namely :

“That the Bill to provide for the
establishment of a Council for the
development of production of jute
manufacturcs by increasing the effi-
ciency and productivity in the jute
industry, the financing of activities
for such development and for

matters connected therewith, be
taken into consideration.”

Now Shri Amar Roy Pradhan, and
then Shri Rajagopal Naidu. We are very



